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S PUNJAB POLLUTION CONTROL BOARD
N\ 4
No 1'),08 Dated !.3\“\\2013
To
The Registrar General,
National Green Tribunal,
Faridkot House, New Delhi.
Subject:  Status Report in compliance to order dated 06.02.2023 passed
by the Hon'ble Green Tribunal in M.A. No. 103 of 2022 in
Original Application No. 169 of 2021 titled as H.C. Arora Vs
State of Punjab & Ors.
Ref:

Order dated 06.02.2023 passed by the Hon'ble Green Tribunal

in Original Application No. 169 of 2021 titled as H.C. Arora Vs
State of Punjab & Ors.

Find enclosed herewith the status report of Joint Committee in
compliance to order dated 06.02.2023 passed by the Hon'ble Green Tribunal in M.A.

No. 103 of 2022 in Original Application No. 169 of 2021 titled as H.C. Arora Vs State

of Punjab & Ors for kind consideration, please.
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Punjab Pollution Control Board,
Regional Office, Sangrur

REGIONAL OFFICE, INDUSTRIAL FOCAL POINT, SANGRUR

Email: eerosangrur@gmail.com; Web: www.ppcb.gov.in Ph./Fax No. 01672-233475
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REPORT OF THE JOINT COMMITTEE

(In ‘compliance to order dated 6.2.2023 passed by the Hon'ble Green Tribunal
(Principal Bench), New Delhi in M.A No.103 of 2022 in Original Application No.
169 of 2021 titled as H.C. Arora Vs State of Punjab & Ors.)

1. Background of the case:

The Hon'ble National Green Tribunal has taken cognizance of an application filed by
Sh. H.C. Arora with grievance against failure of the State Authorities to take remedial measures
against contamination of ground water in Village Aloarakh, Block Bhawanigarh, District
Sangrur. ' '

After considering the background of the status report filed earlier in the case in
compliance to order dated 31.3.2022 by Environmental Engineer, Punjab Pollution Control
Board, Regional Office, Sangrur and the application now moved by the applicant in M.A No.
103 of 2022, the Hon'ble Tribunal vide order dated 06.02.2023 has observed that the issue of
remediation of contaminated site and supply of pdrtable drinking water in the area requires

further consideration.

The Hon’ble Tribunal was pleased to issued directions vide order dated 6.2.2023 thereby
calling a report from the Joint Committee for further course of action to remedy the situation
with respect to the wells, agricultures and human health issues, the relevant extract of paragraph
5 of the order dated 6.2.2023 (Annexure-1) is reproduced herein below:

“F'rom the above, it is seen that the issue of remediation of the contaminated site and
supply of potable drinking water in the area requires further consideration. It needs
to be verified whether the contamination is confined to five wells or has further
migrated to other wells. Since the issue has been pending for more than ten months,
it is necessary to have personal interaction on the issue with nominees of the CPCB,
District Magistrate, Sangrur, Chief Engineer, Public Health Engineering

" Department, Punjab and Member Secretary, State PCB after they deliberate upon
the same. They may hold a joint meeting within one week and furnish a report to this
Tribunal within two weeks by email.

The report may opine about further course of action to remedy the situation with
respect of the wells, agriculture and human health issues.”
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2. Compliance of orders of Hon’ble National Green Tribunal:

That in compliance to the orders dated 6.2.2023 of the Hon'ble National Green

Tribunal, the District Magistrate, Sangrur has convened a meeting on 14.02.2023, which was
attended by Dr. Narender Sharma, Additional Director, CPCB; Er. Ramandeep Singh Sidhu,
Environmental Engineer and Er. Mohit Singla, Assistant Environmental Engineer, Punjab

Pollution Control Board, Regional Office, Sangrur on behalf of Member Secretary, PPCB; Er.

Adarsh Nirmal, Executive Engineer, Department of Water Supply and Sanitation on behalf of

Chief Engineer Department of Water Supply and Sanitation. After deliberations, it was decided

as under:

L

The Punjab Pollution Control Board shall take-up the matter with the Competent
Authority for taking necessary action on the Expression of Interest (EOI), received for

assessment and remediation of contamination site.

A Joint Committee of Central Pollution Control Board, Punjab Pollution Control Board
and Department of Water Supply and Sanitation shall carry out fresh ground water
sampling, within 05 days, to verify, whether, the contamination is confined to five wells
or has further migrated to other wells.

The Punjab Pollution Control Board shall provide analysis results of the ground water
sampling carried out by Joint Committee of Punjab Pollution Control Board and
Department of Water Resources, Mohali, after the month of September, 2022.

Executive Engineer, Department of Water Supply and Sanitation, Sangrur shall ensure
supply of portable drinking water in the subject cited area.

The minutes of the meeting held on 14.2.2023 are placed at Annexure-2.

Accordingly, the fresh ground water sampling from 18 Nos. bore-wells of the area in

question, was carried out jointly by the officers of Central Pollution Control Board, Punjab
Pollution Control Board and Department of Water Supply and Sanitation on 16.2.2023. The
samples were sent to CPCB Head Office Laboratory for analysis.
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The analysis results of ground water sampling jointly carried out by Punjab Pollution
Control Board and Department of Water Resources, Mohali for the period September, 2022

onwards, were provided to the Joint Committee.

Further, the Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Sangrur vide letter no. 855 dated 9.3.2023 while submitting the progress made by the Joint
Committee, had requested for grant of two months time for filing of status report before the
Hon’ble National Green Tribunal. A copy of letter dated 9.3.2023 is enclosed as Annexure-3.

A meeting was taken by Deputy Commissioner, Sangrur on 3.4.2023 to review the
progress of the case and it was decided that action be taken as per the proceedings of the
meeting dated 1.3.2023 and reply based on above facts will be prepared and submitted before
the Hon'ble National Green Tribunal. A copy of the minutes of the meeting held on 3.4.2023
as issued vide letter no.1112-1114 dated 5.4.2023 is enclosed as Annexure-4.

3. Report of the Joint Committee:

3.1. Verification regarding migration of the contamination:

It was directed by the Hon’ble National Green Tribunal to verify whether the contamination is
confined to five wells or migrated to other wells. In this regard, the summary of the analysis of
ground water samples collected by the Joint Committee and analysed in CPCB Laboratory

(Annexure-5) are summarized in the Table 1:
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Table 1: Analysis Result of Ground Water Samples collected on 16/02/2023 by the Joint
Committee in NGT Matter of O.A. No. 169/2021

No. [Snple ster [Sample Dewrription Latinde & pH TS [COD [Chioride [Fhaaide [NHI-N |Cabow (in [Terbadity (Baren hate
Code L cngirade tagl) (mgl) |(agl) |omgl) [(mgl) |Colowr (mgL)
wnits)
L 181 Tobewell  |Sh Kubrinder Siagh S [30.28246; 76.07795 80 B84 |us 13 BDL  [10.6 |LS2 39 150
Jang Singh, Alowrkh
16-2 wbewell |Sh Anwkt PalSingh So  [30.28181:76.0777 |79 HS (10 63 ||u. 43 ns 2 13 7840
Rajwant singh,
[T X] wewell s Randhawa Filling 01;76.07867 7.7 EQ 4 23 (Y] BDL 2 13 3.0
Sation, Alowrkh from
col P -
164 ubewell sRondhows Filing  [30.23512; 76.078%9 |84 Sample & Smple [Sapk  [0.7 Smpk [Ssple |Smple
Sadon, Alowrkh from Finkhed ’FH:H Fimdshed Finkhed  (Finiched [Finkshed
0
105 ubewell Kubrinder Sigh S0 [30.23C5; 76.07769 |77 86 |6 2 04 11 BOL 1 20 [19.0
L Sh. Gunam Singh,
16896 Inunl Sk Dibag Singh S0 [30.28337; 76.07593 [82 46 3] 28 04 [u BDL 2 12 [46.0
18-7 ¥ [Sh Darm n Singh S0 Sh [30.28739; 76.0681 |77 %1 |3 29 04 BDL 1 21 4.0
al Singh, Alowrkh
108 le [Sh Kashmir Singh So 28302; 76.06547 |78 @ |8 38 a3 BDL I 19 40.0
Sh. Joga Singh, Alowrth
189  ater [Nearby Water warks,  [30.283; %.06832 |78 6T 3 . 0s BDL 2 18 8.0
3 Abwrakh
d shewell
16-10 le [Sh Devinder Singh So  [30.28573; 76.06389 |75 (TR 33 02 2 BDL 1 0.3 220
ek aspal Singh, Alowrkh
1611 ubewell ater Supply, Village- 3030224, 76.0808 32 385 |2 37 07 BDL 24 17.0
11
1812 Sk Nail Sngh So Gurjit [30.30187; 7607983 |73 o6 |3 1 3 BDL 1 13 31.0
s-;n.\a:b_vc-g-
S'o SBachm
Singh, Village Bakdwarl
12
169-15 5 Je [SAGurjamt Singh S0 [30.30204; 76.08002 |77 46 |3 18 (%] BDL 1 16 50.0
n Singh, Village
13
16-14 le [Sh A sha Sigh W/o 130.30268; 76.08009 (7.6 66 [BDL |19 04 BOL 1 1.7 23.0
flond Singh, Village.
14
15 1612 ubewell weans ] 30.28219; 76.08128 (8.5 378 10 15 04 BOL 29 08 34.0
18-16 ubewell Singh So 3028763; 76.0T1 |75 618 |3 21 [¥) BDL 2 1.7 20
arminder Singh,
Alowrkh Downstreams-1
‘ — —
1617 wewell  [ShKaram Singh Sosh  [3128776;76.0702 |78 44 1 23 03 .6 BDL 26 L9 9.0
han Singh, Alowrkh
>
17
16-18 ubewell  [Sh Mahinder Singh 30.28716; 76.09341 (81 24 |2 15 a4 BDL [BDL 1 12 9.0
(Pardhan) Village- Mafhi |
L lpsrema

Comparison of analysis results of ground water samples collected by the Joint Committee in

NGT matter in O.A No. 169 of 2021 in September, 2021 with the groundwater samples

collected February, 2023 for the same location with regard to indicator parameters namely
COD and TOC is presented in Table-2:
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Table 2:
Comparjson of the Ground Water Qualify in Samples drawn by The Joint Committee in NGT Matter O.A. No. 1692021
in 1 and February, 2023
jsT.Nas-qle Water Sample Description Latitude & 00D (mg/l) TOC (mgCA)
Code Searce Lengitude
Dec,2021 | Feb, 208 | Dec,201 |FH 2B
1 (1691 Tobewel  [Sh Kulwinder Singh S/o  [3028246;76.0795 | 0, s e 75.53
Sh. Jang Singh, Alowrkh
169-2 Tubewel  [Sh. Amrt Pal Smgh /o [30.28181; 76.0777 308
S . 262 140 2
2 Sh. Rajwant singh,
1693 Tubewel  |MJs Randhawa Fillimg  [30.28501; 76.07867 BDL
Station, Alowrkh from BDL 4 0.67
3 Petrd Pump
169-5 Tobewel  [Sh Knlwinder Singh S/o  [30.28425; 76.07769 143
Sh. Gurnam Singh, BDL 6 0.76
4 Alowrkh
1696 Tobewel  [Sh Dilbag Singh S/o Jagar [3028337; 76.07593 221
: 361
A Singh, Alowskd BDL 12
1697 Submersible [Sh. Darsan Singh 8/0Sh. [3028739; 76.0681 BDL
’ 055
6 Lal Singh, Alowrkh . 3
1698 Submersible (Sh. Kashmir Singh S/o Sk (3028302, 76.06547 | o 3 e BDL
U Joga Simgh, Alowrkh !
169-9 Water Sopply [Nearby Water works,  [30.2834; 76.06532 BDL
Tubewel  [Alowrakh BDL 3 0.76
8
16910  [Submersble [Sh Devinder SinghS/o (3028573, 7606389 | . X A BDL
9 Jaspal Singh, Alowrkh

It was observed by the Joint Committee that the fixed location data analysis of ground

water quality indicates, while TOC contamination is limited to the bore-wells initially
identified as contaminated, Chemical Oxygen demand (COD) contamination has started
appearing beyond the 05 bore-wells initially identified as contaminated. Initially in September,
2021, only 03 bore-wells were found to be having significant concentration of COD, while

OD has been observed in 09 bore-wells for same locations. Thus, indicating spread of
contamination. Out of total 18 no. bore-wells monitored by the Joint Committee in the month
of Februa}y, 2023, COD has been observed in 17 no. of bore wells, although at low
concentration in 15 no. of bore wells, thereby further confirming the spread of

contamination. As per the above said analysis, the concentration of COD in sample no. 169-

2 has found to be reduced, thus indicating migration/distribution to other bore wells.
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In order to ensure that above conclusion regarding migration of contamination is not based on
one set of sampling conducted by the Joint Committee, the ground water monitoring data
generated by PPCB on monthly basis (Annexure-6) was also considered by the Joint
Committee. The analysis of the ground water quality data generated by PPCB also indicates
that the COD contamination has been migrated beyond two bore-wells and that too

significantly, thus further confirming the migration of contamination.
3.2. Status of the Remediation of the Contaminated Site:

The contaminated site under reference was visited by the Joint Committee. It was
observed that the remediation work of the contaminated site is yet to be initiated. If was also
observed that though the site in question has been declared as the contaminated site in 2016-
17 by the Ministry of Environment, Forests and Climate Change (MoEF& CC), but the same
contaminated site was being used for agriculture purpose posing threat to public health
(Photographl).

(A Photograph 1: Contaminated site being used for agriculture purpose

It was informed by the Member representing PPCB that Punjab Pollution Control Board
had called Expression of Interest (EOI) with regard to the assessment and remediation of
contaminated site through newspapers on 22.6.2022. However, in reference to the said EOI,
only one company has submitted proposal under sealed cover.

\
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The matter was deliberated in the meeting held under the Chairmanship of the then
Secretary, Environment on 3.11.2022 and it was decided to call fresh EOI for the assessment
and remediation of the contaminated site immediate. In compliance, fresh EOI was called by
the Board through public notices on 25.11.2022 and 26.11.2022 in various newspapers. Two
number agencies have submitted proposal for detailed investigation of contaminated site and
preparation of remediation plan. In the meantime, fresh order dated 6.2.2023 has been passed
by the Hon’ble National Green Tribunal in M.A No.103 of 2022 in O.A No. 169 of 2021.

It was further informed that the matter was deliberated by the committee under
the Chairmanship of Secretary, Environment on 1.3.2023 and it was observed that the terms of
EOI have not been approved by the Government and allocation of work to any Government
Institution of repute may be explored. In view to further maintain transparency, it was decided

to call e-tendering for the project.

It was informed by CPCB Member that CPCB is following up with PPCB for
status of remediation of this contaminated site (Annexure-7). This point was also highlighted
in the 4™ review meeting with SPCBs held on 04/05/2022.

3.3. Status of provision for portable water supply to the affected area:

The Executive Engineer, Department of Water Supply and Sanitation Division, Sangrur
has provided a report to the Punjab Pollution Control Board, Sangrur in this vide letter no. 2845
dated 3.4.2023 along with water analysis report (Annexure-7). According to the report provided
by the Executive Engineer, out of total 471 Houses, drinking water supply has been provided
to 275 houses by Department of Water Supply and Sanitation Division, Sangrur. Remaining

6 houses have made their own arrangements of drinking water.

Further Course of action to remedy the situation:

It was directed by Hon’ble National Green Tribunal that “The report may opine
about further course of action to remedy the situation with respect of the wells,

agriculture and human health issues.”

This aspect was deliberated in the meeting and the following course of action is

recommended:

Fu\’( RN e p(/
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4.1. Detailed Investigation and Human Health Risk Assessment:

The site under reference has been declared contaminated site in the year 2016-17
by Ministry of Environment, Forests and Climate Change (MoEF&CC) and therefore needs
to be remediated by following the procedure specified by MoEF&CC and CPCB in the
Guidelines. In view of this and the fact that this contaminated site is currently being used
for agriculture purpose, an immediate action in a time bound manner, is required by State
Pollution Control Board to undertake detailed investigation by involving reputed
institute/consultant having experience in the field. This investigation may take 04-05
months. The concentration levels in the samples collected during investigation must be

compared with Canadian Screening Criteria for Soil/Sediment/ Ground Water/Surface-

Water. One the above exercise is done; Human Health Risk Assessment may be required
to find out remediation target level.

4.2. Periodical Monitoring of the ground water in the affected area:

Punjab Pollution Control Board is monitoring limited number of bore-wells in the
area, on monthly basis. Since, now it has been established that contamination has started
migrating further, it is recommended that PPCB includes all the 18 number bore-wells,
which were monitored by the Joint Committee, in its periodic monitoring schedule. It is

necessary to have the periodical ground water quality data to take timely corrective action,

as and when required, based on the monitoring results.

4.3. Study on the Biomagnification in agro-products:
The joint committee constituted earlier in the matter of OA No. 169/2021 conducted
study on “the effect on agriculture crops and Bio-magnification of contaminants in agro
’ products” under the directions of Hon’ble National Green Tribunal. In view of the fact that
now the contamination has been found to be migrating further, it is recommended that
Biomagnification study with all the crops grown in the area, isconducted by SPCB in the
entire catchment area of 18 bore-wells monitored bﬁl the Joint Committee, so that timely

corrective action with regard to public health is taken based on the outcome of the study.
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The above report with regard to “Current status of the contaminated site,
migration of contamination and further course of action to remedy the situation with
respect of the wells, agriculture and human health issues” is being submitted for
consideration of Hon’ble National Green Tribunal. The J oint Committee shall abide by the
further orders of Hon’ble National Green Tribunal, in this regard.

@‘{ \s\“\';,

(Dr. Narender Sharma) (Jitendra Japwal, IAS)

Additi(m/aLl:‘irector, CPCB Deputy Commissioner, Sangrur

(Harinder §1ngh) (A&%m)

Environmental Engineer, PPCB Executive Engineer, Department of Water
Supply and Sanitation

Date: April 13,2023

* The below submission of PPCB member may kindly be considered:

"Continuous sampling procedure has to be carried out for at least 4-5 times on monthly basis, before
reaching tp any condlusion regarding spread of contamination. "

/\7""9)’..J w|V
(Ham‘xder ugh)
Environmental Engineer, PPCB
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Item No. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 103/2022
In
0O.A. No. 169/2021

H. C. Arora Applicant

Versus

State of Punjab & Ors. Respondent(s)

Date of hearing: 06.02.2023

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondents: Mr. Vikrant Pachnanda, Advocate for CPCB
ORDER
1. Grievance in this application is against failure of the State

authorities to take remedial measures against contamination of ground
water in village Aloarakh, Block Bhiwanigarh, District Sangrur. The
applicant has referred to the media report dated 08.07.2021 in
Hindustan Times titled ‘Sangrur tubewell spews out polluted water;
PPCB blames dismantled factory’. It is stated that the ground water is
contaminated and colored water is coming out of the tubewells which has
potential for damage to the public health. The problem has been existing
for more than 10 years. According to the State PCB, a private factory
which was closed 15 years ago, is responsible for contamination. It is

also reported that this Tribunal had imposed compensation of Rs. 2 Crore
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on the said factory for restoration of the environment but the amount was

not recovered.

2. The matter was earlier considered on 20.07.2020 and having regard
to the averments in the application, the Tribunal constituted a five
Member joint Committee comprising CPCB, Regional Officer, MoEF&CC,
Chandigarh, State PCB, a nominee of Secretary Environment
Department, Punjab, and District Magistrate, Sangrur to visit the site,
interact with the stake holders, assess the ground situation and
recommend the measures required to be taken. The Committee was to
ascertain the number of tube wells discharging coloured water, depth of
such wells, aquifer status in terms of movement and extent of
contamination, characteristics of contaminated water with reference to
effluent sludge disposed by the industry in question - dyes and dye
intermediate, effect on agricultural crops, bio-magnification in agro
products and suggest short and long-term basis considering agronomy
and public health, remediation plan, cost of such remediation. A copy of
the report was to be forwarded to the Chief Secretary, Punjab for

ensuring remedial measures, based on the facts found.

3. The matter was thereafter considered on 31.03.2022 in the light of
joint Committee report dated 30.03.2022 suggesting short-term and long-
term remediation measures. Additional comments were given by the
CPCB member separately. The Tribunal accepted the report and issued
directions in terms thereof. It was further directed that the Chief
Secretary, Punjab, in coordination with the concerned authorities may
ensure effective action on the ground for supply of clean potable water.
Cost of remediation was to be borne by the State in the first instance
without prejudice to the recovery of the amount later from the violators.
The area was to be treated as 'contaminated site' and remediated as per

2
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action plan in consultation with CPCB and any other Institution. There

was also direction to monitor execution of plans and file a status report

before this Tribunal. Operative part of the order is reproduced below:-

4.

“5.  Having regard to the composition of the Committee and the
material considered in the report and also in absence of any
opposition by the State inspite of copy of report having been served
on it, we accept the report of the Committee and issue directions in
terms thereof. The Chief Secretary, Punjab, in coordination
with the concerned authorities may ensure remedial action
speedily to effectuate the guaranteed right of the citizens to
clean potable water. The Chief Secretary may also take into
account the suggestions in the additional report referred to
above. The cost of remediation has to be borne by the State in
the first instance without prejudice to the recovery of the
amount later from the violators/erring officers. Area in
question be treated as 'contaminated site' and remediation
plan as per the Report of the Joint Committee may be
executed within six months. If it becomes necessary, the Plan
may be suitably modified in consultation with CPCB and any
other Institution. Chief Secretary may constitute a credible
executing/ monitoring Committee to get the remediation plan
executed and to monitor its timely and proper execution.
Status report of compliance as on 31.8.2022 may be
forwarded to Registrar General, NGT on or before September
30, 2022 by email. District Magistrate, Sangrur may place the
information in public domain and appropriately caution the
inhabitants about contaminated water in the interest of public health.
PPCB and State GWB may regularly monitor the quality of
contaminated water.”

In the light of above, further report has been filed by the State PCB

on 29.09.2022 to the effect that meeting was held by Chief Secretary,

Punjab on 05.05.2022 with the Chairman, State PCB, Additional Deputy

Commissioner, Sangrur and Additional Secretary, Punjab Water

Regulation and Development Authority. Action was proposed with regard

to contaminated site. Certain decisions were taken and with reference to

said decisions, compliance status was compiled as follows:-

S.No.

Decisions Compliance

The Deputy Commissioner, | Display boards have been installed
Sangrur shall provide the Board | by the team consisting of Assistant
in English as well as in Punjabi | Environmental Engineer of Punjab
indicating that "Water not fit for | Pollution Control Board and Naib
drinking" at five no. tube-wells, | Tehsildar, Bhawanigarh, District
which has been found | Sangrur in English as well as in
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contaminated by the Joint
Committee, so that this water is
not used for drinking purposes.
Thereafter, the photographs of the
Boards installed at tube-wells
shall be taken for further
submission of the same to the
Hon'ble NGT.

Punjabi language indicating that
"Water not fit for drinking" at
five no. tube —wells around the site,
which have been found
contaminated by the Joint
Committee earlier constituted by the
National Green Tribunal vide order
dated 20.07.2021 passed in OA No.
169 of 2021, so that the water of the
said tube wells shall not be used for
drinking purposes by the people of
the area. Photographs showing the
installation of display boards by the
team of officers are placed at
Annexure-C.

The Punjab Pollution Control
Board shall co-ordinate with
CPCB for declaration of site as
contaminated site and shall
follow due procedure to declare
the site under reference as
contaminated site.

The Punjab Pollution Control Board
has written a letter bearing no. 1676
dated 06.06.2022 to the Member
Secretary, Central Pollution Control
Board with the request to advise as
to whether the site stands notified
as contaminated site and whether
Board can proceed to implement the
remediation plan as suggested by
the Joint Committee and directed by
the Hon'ble NGT or any further
action is required to be taken before
proceeding further in the matter.
Thereafter, a reminder was also
issued to Central Pollution Control
Board vide letter no. 2661 dated
21.09.2022, but tll date, no
communication has been received
from the Central Pollution Control
Board

The Punjab Pollution Control
Board shall call Expression of
Interest (EOI) with cost effective
remedial plan within 15 days
(with 30 days' time to the
applicants to submit EOI), so that
actual contamination at site
under reference can be adjudged

The Punjab Pollution Control Board
has called Expression of Interest
(EOI)  through newspapers on
22.06.2022. However, in reference
to the said EOI, only one company
has submitted proposal under cover,
which is under consideration of the
Competent Authority of the Punjab
Pollution Control Board.

The Deputy Commissioner;
Sangrur shall place the
information on the official website
of District Administration and
also carry out Munadi in the
nearby villages to make the public
aware with regard to
contamination of ground water of
5 no. tube-wells within 7 days.
Thereafter, the Deputy
Commissioner shall submit the
information i.e. screen shot of

The Office of Deputy Commissioner,
Sangrur has placed the information
on the official website of District
Administration, Sangrur. Munadi
was also carried out in the villages
(Alorakh of Tehsil Bhawanigarh and
nearby villages of (Bapokheer,
Dayalgarh, Balkhtora) through
chowkidar to make the general
public aware with regard to the
contamination of ground water of 5
no. tube-wells. The screenshot of
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web site showing information in
public domain and proof of report
in Rojnamcha regarding Munadi
to the Member Secretary, Punjab
Pollution Control Board, Patiala
for further submission of the
same to the Hon'ble NGT.

website showing information in
public domain is enclosed herewith
as Annexure-D. The relevant papers
relating to proof of report in
Rojnamcha and Munadi (English
translation of Punjabi language) are
placed at Annexure-E.

The Punjab Pollution Control
Board shall write a letter to
ground water wing of Irrigation
Department for regular monitoring
of quality of quality of
contaminated water within 7
days

The Punjab Pollution Control Board
has written a letter bearing no.
1676 dated 06.06.2022 to Chief
Engineer, Ground Water cum
Coordinator NHP, Water Resources
Bhawan, Sector 68, Mohali with the
request to nominate an officer of the
department for regular monitoring of
quality of contaminated water
jointly with PPCB as per the orders
dated 31.03.2022 of the Hon'ble
National Green Tribunal passed in
OA No. 169 of 2021. The
Department of Water Resources has
nominated Sh. Tarun Kumar, SDO
in reference to the request of the
Board. The action taken with regard
to monitoring is summarized herein
below:

i Monitoring of contaminated
tube wells was carried out by the
team of officers (of Punjab Pollution
Control Board and Department of
Water Resources) for the months of
July & August, 2022.

ii. The groundwater samples
were got analyzed from Punjab
Pollution Control Board Laboratory
for parameters of pH, Electrical
Conductance, COD, BOD, Total
Hardness, Calcium, Magnesium,
Chloride, Sulphate, Fluoride,
Phosphate, Nitrate Nitrogen,
Sodium, Potassium, SAR, Phenolic
Compound, Copper, Iron, Zinc,
Magnesse, Selenium, Silver,
Cadmium, Lead, Arsenic, Nickel &
Total Chromium.

iii. The samples of ground water
with regard to parameters of COB,
HCO3, S102 & TOC were got
analyzed from Thapar Institute of
Engineering & Technology, Patiala
as the facility to analyze the said
parameters was not available with
the laboratory of Punjab Pollution
Control Board.

. The perusal of the results of
monitoring carried out by the team
during the month of July & August,
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2022 reveals that there is decrease
in the concentration of BOD & COD
in comparison to the analysis of
ground samples carried out during
Sept., 2021. No significant change
in the concentration of other
parameters has been observed. All
the metals were found to be below
detectible limit (BDL) except Iron &
Zinc (whose concentration varies
from 0.17 to 0.61 & 0.10 to 0.21
respectively) but were well within
the permissible limits as per
drinking water standards.
However, the concentration of TOC
varies from 3.8 mg/I to 112 mg/I
and 22.7 to 150 mg/I respectively
for the months of July & August,
2022. Thus, there is enhancement
in the concentration of TOC in
ground water samples when
compared with analysis results of
ground water samples collected by
Central Ground Water Board
during Sept., 2021.

v. The analysis results of the
ground water samples collected
during the monitoring for the months
of July & Aug, 2022 are annexed as
Annexure-F.

Ui The monitoring for the month
of September, 2022 has been
carried out by the team and the
results are awaited.

S. From the above, it is seen that the issue of remediation of the
contaminated site and supply of potable drinking water in the area
requires further consideration. It needs to be verified whether the
contamination is confined to five wells or has further migrated to other
wells. Since the issue has been pending for more than ten months, it is
necessary to have personal interaction on the issue with nominees of the
CPCB, District Magistrate, Sangrur, Chief Engineer, Public Health
Engineering Department, Punjab and Member Secretary, State PCB after
they deliberate upon the same. They may hold a joint meeting within one

week and furnish a report to this Tribunal within two weeks by email.

”
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The report may opine about further course of action to remedy the

situation with respect of the wells, agriculture and human health issues.

List for further consideration on 13.03.2023.

The said officers may also remain present by video conferencing on

the next date.

A copy of this order be forwarded to the Chief Secretary, Punjab,
CPCB and District Magistrate, Sangrur, Chief Engineer, Public Health
Engineering Department, Punjab and Member Secretary, State PCB by

email for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

February 06, 2023
M.A. NO. 103/2022
In O.A. No. 169/2021
AB
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Th h ail only
No.'.].‘?. ”"”O SOREEeSE Datedgg;;‘:‘.?'iz:% 23
To
1 The Member Secretary,
Central Pollution Control Board,
New Delhi.

(mscb.cpcb@nic.in)

2. The Member Secretary,
Punjab Pollution Control Board,
Head Office, Patiala
(msppcb@gmail.com)

3 The Chief Engineer (South)
Department of Water Suppy & Sanitation,
Head Office, Patiala
(ce south@yahoo.com)

Subject: Minutes of meeting held on 14.02.2023 at 04.00 PM under the chairmanship of
Deputy Commissoner, Sangrur in the matter of NGT OA No. 169 / 2021 titled as

H.C. Arora vs State of Punjab & Ors.
Find enclosed herweith the minutes of meeting held on 14.02.2023 at 04.00 PM
under the chairmanship of Deputy Commissoner, Sangrur in the matter of NGT OA No. 169 /

2021 titled as H.C. Arora vs State of Punjab & Ors for information and compliance, please.

_ 1)
CEnvironméntal Engineer
Endst. No. L4/..... - Dated égg.(ogfzdfg
A copy of the above is forwarded to the Deputy Commissioner, Sangrur for
information, please.
9/‘717/
(Environmental Engineer
-
/
~
u3dt vg39, fE3Aeds S unifee, Harga

REGIONAL OFFICE, INDUSTRIAL FOCAL POINT, SANGRUR
Email: eerosangrur@gmail.com; Web; www.ppchb.gov.in Ph./Fax No. 01672-233475
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Minutes of
Sangrur on ﬂeggi';% held under the Ch ship of the Deputy Commissioner,
-02.2023 to review the progress in compliance of the various orders

Passed by the Hon'ble N i
GT in th i
passed by th Dkl nas e matter of OA no. 169 of 2021 titled as H.C. Arora

1. Dr. Narender Sharma, Additional Director, CPCB.

2. Er. Ramandeep Singh Sidhu, Environmental Engineer, PPCB, RO Sangrur on behalf of
Member Secretary, PPCB.

3. Er. Adarsh Nirmal, Executive Engineer, Department of Water Supply & Sanitation,
Sangrur on behalf of the Chief Engineer, Department of Water Supply & Sanitation.

4. Er. Mohit Singla, Assistant Environmental Engineer, PPCB, RO Sangrus

At the outset, Assistant Environmental Engineer welcomed all members present in the

meeting. He apprised that the Hon'ble National Green Tribunal, in the matter of OA No.
169/ 2021 titled as H.C. Arora Vs State of Punjab & Ors.
06.02.2023 and the operative part of NGT order is as under: -

has passed fresh order on

“The issue of remediation of the contaminated site and supply of potable drinking water in the

area requires further consideration. It needs to be verified whether the contamination is

confined to five wells or has further migrated to other wells. Since the issue has been pending
for mofe than ten months, it is necessary to have personal interaction on the issue with
nominees of the CPCB, District Magistrate, Sangrur, Chief Engineer, Public Health Engineering
Department, Punjab and Member Secretary, State PCB after they deliberate upon the same.
They may hold a joint meeting within one week and furnish a report to this Tribunal within
two weeks by email. The report may opine about further course of action to remedy the

situation with respect of the wells, agriculture and human health issues.”

He further apprised that in compliance to the directions of the Hon'ble Tribunal, an

executing / Monitoring Committee consisting of following officers was constituted by the

Worthy Chiéf Secretary, Punjab to get the remedial plan executed and to monitor its timely

and proper execution:

1. Principal Secretary, Science Technology and Environment, as Chairperson;

2. Chairman, Punjab Pollution Control Board, as member;

3. Deputy Commissioner, Sangrur, as member;

4. Secretary/Additional Secretary, Punjab Water Regulation & Development Authority, as
member; and

5. Member Secretary, Punjab Pollution Control Board as convener member.

He further appraised that 2nd meeting of the Executing Committee was held on 03.11.2022
and during meeting, it was apprised to the Committee that the Punjab Pollution Control
Board had called Expression of Interest (EOI) through newspapers on 22.06.2022 for
assessment and remediation of the ground water quality. However, in reference to the said
EOI, only one company has submitted proposal under sealed cover. The matter w.r.t, single
EOI was deliberated by the committee and it was decided that a fresh EOI may be called

through leading newspapers for assessment and remediation plan of contaminated site

alongwith timelines, cost and methodology.



He further added that, in compliance of the #4Qns taken during the meeting of the above
said Executing Committee, the Board has already called fresh EOI dated 29.11.2022 and
has received proposals from two firms and further action will be taken in the next meeting

of the Executing Committee to be held shortly.

During meeting, the Executive Engineer, Department of Water Supply & Sanitation,
Sangrur informed that necessary sampling is being carried out by the Department before
supply of portable drinking water in the subject cited area and as per the analysis results of
sampling, the concentration of the various parameters were found to be within permissible

limits of the drinking water standards prescribed by Centre Ground Water Board.

During meeting, the Additional Director, CPCB informed that fresh sampling is required to
be carried out to verify, whether, the contamination is confined to five wells or has further

migrated to other wells.
After deliberation, it was decided as under: -

1. The PPCB shall take-up the matter with the Competent Authority for taking necessary
action on the 'Expression of Interest' (EOI) received for assessment and remediation of
contaminated site.

2. A Joint Committee of CPCB, PPCB and Department of Water Supply & Sanitation shall
carry out fresh ground water sampling, within 5 days, to verify, whether, the
contamination is confined to five wells or has further migrated to other wells.

3. The PPCB shall provide analysis results of the ground water sampling carried out by
Joint Committee of PPCB and Department of Water Resources, Mohali, after the month
of September, 2022.

4. Executive Engineer, Department of Water Supply & Sanitation, Sangrur shall ensure

supply of portable drinking water in the subject cited area.

Meeting ended with vote of thanks to the chair.

Fedkkkdokkok
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A4 PUNJAB POLLUTION CONTROL BOARD
No. 8&5- ..... Dated '??"03’.'29 23
To

The Registrar General,
National Green Tribunal,
Faridkot House, New Delhi.

Subject: Request for grant of time to file Status Report in compliance to
order dated 6.2.2023 passed by the Hon'ble Green Tribunal
(Principal Bench), New Delhi in M.A No. 103 of 2022 in Original
Application No. 169 of 2021 titled as H.C. Arora Vs State of

Punjab & Ors.

Ref: Order dated 6.2.2023 passed by the Hon'ble Green Tribunal in
M.A No. 103 of 2022 in Original Application No. 169 of 2021 titled
as H.C. Arora Vs State of Punjab & Ors.

The Hon'ble National Green Tribunal has taken cognizance of an
application filed by Sh. H.C. Arora with grievance against failure of the State Authorities
to take remedial measures against contamination of ground water in Village Aloarakh,
Block Bhawanigarh, District Sangrur.

2) That after considering the background of the status report filed earlier in
the case in compliance to order dated 31.3.2022 by Environmental Engineer, Punjab
Pollution Control Board, Regional Office, Sangrur and the application now moved by the
applicant in M.A No. 103 of 2022, the Hon'ble Tribunal vide order dated 6.2.2023 has
observed that the issue of remediation of contaminated site and supply of portable
drinking water In the area requires further consideration.

3) That in compliance to the orders dated 6.2.2023 of the Hon'ble National
Green Tribunal, the District Magistrate, Sangrur has convened a meeting of the
nominees of Central Pollution Control Board; Chief Engineer, Public Health Engineering
Department; Member Secretary, Punjab Pollution Control Board on 14.2.2023 to

deliberate the matter.
The meeting under the Chairmanship of Deputy Commissioner, Sangrur

on 14.2.2023 was attended by Dr. Narender Sharma, Regional Director, CPCB; Er.

dhu, Environmental Engineer and Er. Mohit Singla, Assistant
Sangrur on

Department

Ramandeep Singh Si
Environmental Engineer, Punjab Pollution Control Board, Regional Office,

behalf of Member Secretary, PPCB; Er. Adarsh Nirmal, Executive Engineer,
of Water Supply and Sanitation. After deliberations, it was decided as under:
a) The Punjab Pollution Control Board shall take-up the matter with the
Competent Authority for taking necessary action on the Expression of

Interest (EOI), received for assessment and remediation of contamination

site. E !
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b) A Joint Committee of Central Pollution Control Board, Punjab Pollution
Control Board and Department of Water Supply and Sanitation shall carry
out fresh ground water sampling, within 05 days, to verify, whether, the
contamination iIs confined to five wells or has further migrated to other
wells.

¢) The Punjab Pollution Control Board shall provide analysis results of the
ground water sampling carried out by Joint Committee of Punjab Pollution
Control Board and Department of Water Resources, Mohali, after the

month of September, 2022.

d) Executive Engineer, Department of Water Sup:ply and Sanitation, Sangrur
shall ensure supply of portable drinking water in the subject cited area.

The minutes of the meeting held on 14.2.2023 are placed at

Annexure-A.

4)

5)

6)

That in compliance to the decisions taken during the meeting on 14.2.2023, the
analysis of ground water sampling jointly carried out Punjab Pollution Control
Board and Department of Water Resources, Mohali after the month September,
2022 had been provided to the Central Pollution Control Board.

That in compliance to further decision of the meeting held on 14.2.2023, the
fresh ground water sampling of the area in question was carried out jointly by
the officers of Central Pollution Control Board, Punjab Pollution Control Board
and Department of Water Supply and Sanitation on 16.2.2022. Groundwater
samples from 22 number tube-wells at Village Alorakh, Bhawanigarh, District
Sangrur were collected to verify as to whether the contamination is confined to
five wells or has further migrated to other wells. The officers of Central Pollution
Control Board had carried the said samples collected on 16.2.2022 for analysis

from central laboratory. The analysis reports are awaited.

That in view of the fécts-stated herein above, a time period of about two months
may kindly be granted of filing of further status report in the case before the
Hon'ble National Green Tribunal. The case is listed for hearing before the Hon'ble

Environmeftal Engineer,
Punjab Pollution Control Board,
Regional Office, Sangrur

&z

National Green Tribunal on 13..3.2023.
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4 PUNJAB POLLUTION CONTROL BOARD

rough ail onl
No. LI LA Through emat ony pated 252042025

ssscsencee

To

1. The Member Secretary,
Central Pollution Control Board,
New Delhi.
(mscb.cpcb@nic.in)

2. The Member Secretary,
Punjab Pollution Control Board,
Head Office, Patiala
(msppcb@gmail.com)

3. The Chief Engineer (South)
Department of Water Suppy & Sanitation,
Head Office, Patiala
(ce_south@yahoo.com)

Subject: Minutes of meeting held on 03.04.2023 under the chairmanship of Deputy

Commissoner, Sangrur in the matter of NGT OA No. 169 / 2021 titled as H.C.

Arora vs State of Punjab & Ors.

Find enclosed herewith the minutes of meeting held on 03.04.2023 under the
chairmanship of Deputy Commissoner, Sangrur in the matter of NGT OA No. 169 / 2021 titled
as H.C. Arora vs State of Punjab & Ors for information and compliance, please.
DA/As above

""

nvironritental Engineer
Endst. No. “15 Dated OS'OLI'Q—DLB

A copy of the above is forwarded to the Deputy Commissioner, Sangrur for
information, please.

[N

L3
Environrﬁ’e ‘éal Engineer

DA/As above

3t wg39, sHednm 3o ynfde, Hage
REGIONAL OFFICE, INDUSTRIAL FOCAL POINT, SANGRUR
Email: eerosangrur@gmail.com; Web: www.ppch.gov.in Ph./Fax No. 01672-233475
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Minutes of Meeting held under the Chairmanship of the Deputy Commissioner,
Sangrur on 03.04.2023 to review the progress in compliance of the various orders

passed by the Hon'ble NGT in the matter of OA no. 169 of 2021 titled as H.C. Arora
Vrs. State of Punjab & Ors.
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1. Dr. Narender Sharma, Additional Director, CPCB.

2. Er. Gurbakshish Singh Gill, Senior Environmental Engineer, PPCB, Zonal Office-II,
Patiala on behalf of Member Secretary, PPCB.

3. Er. Ramandeep Singh Sidhu, Environmental Engineer, PPCB, RO Sangrur.

4, Er. Adarsh Nirmal, Executive Engineer, Department of Water Supply & Sanitation,
Sangrur on behalf of the Chief Engineer, Department of Water Supply & Sanitation.

5. Er. Mohit Singla, Assistant Environmental Engineer, PPCB, RO Sangrur.

At the outset, Environmental Engineer welcomed all members present in the meeting. He
apprised that the Hon'ble National Green Tribunal, in the matter of OA No. 169/ 2021 titled

as H.C. Arora Vs State of Punjab & Ors. has passed fresh order on 06.02.2023 and the
operative part of NGT order is as under: -

“The issue of remediation of the contaminated site and supply of potable drinking water in the
area requires further consideration. It needs to be verified whether the contamination is
confined to five wells or has further migrated to other wells. Since the issue has been pending
for more than ten months, it is necessary to have personal interaction on the issue with
nominees of the CPCB, District Magistrate, Sangrur, Chief Engineer, Public Health Engineering
Department, Punjab and Member Secretary, State PCB after they deliberate upon the same.
They may hold a joint meeting within one week and furnish a report to this Tribunal within
two weeks by email. The report may opine about further course of action to remedy the
situation with respect of the wells, agriculture and human health issues.”

Accordingly, a meeting was held on 14.02.2023 under the Chairmanship of Deputy
Commissioner, Sangrur to review the progress in compliahce of the various orders passed
by the Hon'ble NGT in the matter of OA no. 169 of 2021 titled as H.C. Arora Vrs. State of
Punjab & Ors.. During meeting, it was decided as under; -

1. The PPCB shall take-up the matter with the Competent Authority for taking necessary

action on the 'Expression of Interest' (EQI) received for assessment and remediation of

contaminated site.

A Joint Committee of CPCB, PPCB and Department of Water Supply & Sanitation shall

carry out fresh ground water sampling, within 5 days, to verify, whether, the

contamination is confined to five wells or has further migrated to other wells.

- The PPCB shall provide analysis results of the ground water sampling carried out by
Joint Committee of PPCB and Department of Water Resources, Mohali, after the month
of September, 2022,

Executive Engineer, Department of Water Supply & Sanitation, Sangrur shall ensure
supply of portable drinking water in the subject cited area.

N3
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In compliance to the decisions:

Environmental Engineer, PPCB, RO Sangrur apprised that Punjab Pollution Control Board
had called Expression of Interest (EOI) through newspapers on 22.06.2022 for assessment
and remediation of the ground water quality. However, in reference to the said EOI, only
one company has submitted proposal under sealed cover. The matter w.r.t. single EOI was
deliberated by the committee and it was decided that a fresh EOI may be called through
leading newspapers for assessment and remediation plan of contaminated site alongwith

timelines, cost and methodology.

He further added that, in compliance of the decisions taken during the meeting of the above
said Executing Committee, the Board has already called fresh EOI dated 29.11.2022 and
has received proposals from two firms. The meeting in this regard has been held on

01.03.2023 and proceedings of the meeting are yet awaited.

During meeting, the Additional Director, CPCB informed that the site was visited by
Technical Members representing CPCB and PPCB along with CPCB team for collection of
ground water samples on 16/02/2023 and same was analyzed from CPCB Head Office
Laboratory. The fixed location data analysis of ground water quality indicates TOC
contamination is limited to the bore-wells initially identified as contaminated while
Chemical Oxygen demand (COD) contamination has started appearing beyond the 05 bore-
wells initially identified as contaminated. The concentration levels in the samples collected
during investigation must be compared with Canadian Screening Criteria  for
Soil/Sediment/ Ground Water/Surface-Water. Once the above exercise is done, Human
Health Risk Assessment may be required to find out remediation target level. He further
informed that there are agencies empenelled for assessment and preparation of remediation

plan of contaminated sites, which may be hired for this purpose rather than calling EOI.

During meeting, the Executive Engineer, Department of Water Supply & Sanitation,
Sangrur has informed that the polluted water coming from the two tube wells in the village
Aloarkh Block Bhawanigarh is not being used to supply drinking water to the village
through them. 275 houses have been provided water connections from water works by the
water supply department in the village and rest of the houses have private submersibles or
have arranged their own drinking water. Accordingly, Water samples have been collected
from water works of the department and from one house in the village house and test

reports reveals that the water in the village is potable at present.

After deliberation, it was decided as under: -

1. Action be taken as per the proceedings of the meeting dated 01.03.2023 approved by the
Competent Authority. Matter may be expedite in this regard.

2. The reply based on above facts will be prepared and submitted in the Hon'ble NGT before
the next date of hearing.

Meeting ended with vote of thanks to the chair.

FR—— ‘&.
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CLEAN MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
C-11012/29/Result/2011/Inst.lab/ February 28, 2023
SPEED POST
To

The Regional Director

CPCB Regional Directorate-Chandigarh
BSNL Exchange, 2nd Floor

Sector 49-C, Chandigarh

Pin-160047

Sub: Analysis report of Freshwater samples for Heavy metals —reg.
Ref- CPCB, Instrumentation Lab., Reg. No.. IL/SR-284/HM-18/2223, Dated: 17-02-2023.
Sir,

This has reference to the subject cited above, please find enclosed herewith the
analysis report of eighteen numbers of Freshwater samples as received from Regional
Directorate, Central Pollution Control Board, Chandigarh for Heavy metal analysis.

Kindly acknowledge the receipt of the analysis report.

v P—o 7} 28)3)a3
(Dr. K. Ranganathan)
Scientist — ‘E’ & Divisional Head

Instrumentation Laboratory

Encl: As above

¢ A A o n
R o' el ST TR, fXeell-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
qIHTH/Tel : 43102030, 22305792, SRS/ Website : www.cpcb.nic.in
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CENTRAL POLLUY 4@\ CONTROL BOARD
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
INSTRUMENTATION LABORATORY

Metal Analysis Report
TC-7723
1. Place of Analysis :  Instrumentation Laboratory
2. Report No. & Issue Date . IL/HM/ICP-MS/1315; 28.02.2023
Report sent to .
3 (Nrfl)me, Mobile no. & Address of Indenter) CPCB RD Chandigarh
4.  Test Method Reference . APHA, 3125-B, 23rd Ed. 2017
Sample condition

> (pleaie describe, if not as per procedure) As per procedure

6 Sample Matrix . Freshwater

7 Date & Time of Sample Collection ;. 16.02.2023 ,11:00 AM- 04:30 PM

8. Samples Collected by - Dr Narendra Sharma &Team

9.  Date & Time of Sample Receipt : 17.02.2023 03:00 PM

10. Sample Registration No. & Date . IL/SR-284/HM-18/2223 17.02.2023

11.  Date of Sample Analysis : 24.02.2023

12, Sampling Plan Reference : NGT Matter OA No-169/2021

S. Sample As cd Co cr Cu Fe Mn Ni Pb (m‘S;L) Zn
No. Code (mg/L) | (mg/L) (mg/L) (mg/L) (mg/L) (mg/L) (mg/L) (mg/L) (mg/L) (mg/L)

1. 169-1 BDL | BDL | 0.03 BDL 0.08 0.13 0.19 BDL BDL | BDL | 0.01
2. 169-2 BDL | BDL | 0.01 BDL 0.05 0.06 0.22 BDL BDL | BDL | BDL
3. 169-3 BDL | BDL | BDL BDL BDL 0.07 0.02 BDL BDL | BDL | 0.08
4, 169-4 BDL | BDL | BDL BDL BDL 0.04 0.02 BDL BDL | BDL | 0.01
5. 169-5 BDL | BDL | BDL BDL BDL 0.07 0.05 BDL BDL | BDL | BDL
6. 169-6 BDL | BDL | BDL BDL BDL 0.05 0.03 BDL BDL | BDL | 0.02
7. 169-7 BDL | BDL | BDL BDL BDL 0.11 BDL BDL BDL | BDL | 0.01
8. 169-8 BDL | BDL | BDL BDL BDL 0.07 0.03 BDL BDL | BDL | 0.01
9. 169-9 BDL | BDL | BDL BDL BDL 0.16 0.05 BDL BDL | BDL | 0.03
10. 169-10 BDL | BDL | BDL BDL BDL 0.74 0.14 BDL BDL | BDL | 0.03
I1. 169-11 BDL | BDL | BDL BDL BDL 0.26 0.02 BDL BDL | BDL | 0.03
12. 169-12 BDI. | BDL | BDL BDL BDL 0.03 BDL BDL BDL | BDL | 0.01
13. 169-13 BDL | BDL | BDL BDL BDL 0.08 BDL BDL BDL | BDL | 0.04
14. 169-14 BDL. | BDL | BDL BDL BDL 0.05 BDL BDL BDL | BDL | 0.03
15. 169-15 BDL | BDL | BDL 0.01 BDL 7.23 0.08 BDL BDL | BDL | 0.04
16. 169-16 BDL | BDL | BDL BDL 0.04 0.54 0.26 BDL BDL | BDL | 0.17
17. 169-17 BDL | BDL | BDL 0.02 0.03 7.36 0.23 0.01 BDL | BDL | 0.19
18. 169-18 BDI. | BDL | BDL 0.01 0.01 0.17 0.64 BDL BDL | BDL | 0.04

BDL: Below Detection Limit

Detection Limit - (ug/L)-: As-0.49, Cd-0.42, Co-0.35, Cr-0.56, Cu-0.35, Fe-0.67, Mn-0.43, Ni-0.54, Pb-0.31, Se-1.13 & Zn-0.59.
Statement:

1. The Results related only to the samples tested as received.

2. The report shall not be reproduced except in full, without the written approval of the Laboratory.

3. The parameter is under the scope of NABL accreditation, ISO-17025:2017 (Certificate No. TC-7723).
4. Samples will be retained for 30 days from the date of issue of Test Report.

C”““*\ Wit | (s a w??
[yt K Y o
‘ . /,j\(/ giﬁwﬂrw‘;} -t %\\ "'L/Q;\L/\ &“ ® f{a ww“%‘?&w/ Q‘f&fi ? ,gz,g
Dr. N. K. SHARMA (NAMITA MISHRA) Dr. K. RANGANATHA -
Analyst : Supervisor & Reviewer D H Instrumentation Lab
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s 3 ceNTRAL POLLUTLQONTROL BOARD
'\.';} Parivesh Bhawan, East Arjun Nagar, Delhi-110032
cPCB INSTRUMENTATION LABORATORY
To n rt
. | Place of analysis - Instrumentation Labiati}'
2. | Report No. & Issue Date . | 204/2223; 01.03.2023
3. ?I::::,s::;;;e no. & Address of Indenter) CPCB R D Chandigarh
4. | Test Method reference . | APHA 23rd Edition, 2017 (5310-B)
5. Sample condilion. _ . | As per Procedure
(please describe, if not as per procedure) )
6. ' Sample matrix : | Fresh Water |
7. | Date & Time of sample collection - | 16.02.2023 11:00AM-04:30PM
8. | Samples collected by : | Dr. Narendra Sharma & Team
9. | Date & Time of sample receipt : 1 17.02.2023 ; 03:00 PM
10. | Sample Registration No. & date : | IL/SR-285/TOC-18/2223; 17.02.2023
1L Date of sample analysis : | 24.02.2023
| 12. | Sampling Plan reference . | NGT Matter,0ANo-169/2021
| Sample Total Organic Carbon Total Organic Carbon
S. No. Code (TOC) S. No. Sample Code (TOC)
_ (mgC/L) (mgC/L)
1. 169-1 75.53 10. 169-10 BDL
2. 169-2 30.80 11. 169-11 BDL
|. 3. 169-3 BDL 12. 169-12 BDL
| 4 169-4 BDL 13. 169-13 BDL
. 169-5 1.43 14, 169-14 BDL
6. 169-6 2.21 13. 169-15 BDL
7. 169-7 BDL 16. 169-16 BDL
8. 169-8 BDL 17. 169-17 BDL
9. 169-9 BDL 18. 169-18 BDL

DL=1 mgC/L. (BDL means below detection limit)

Statement:

1. The results relate only to the samples tested.

2. The report shall not be reproduced except in full, without the written approval of the laboratory.

3. The parameter is under the scope of NABL accreditation, 1SO-17025:2017 (Certificate No.TC-7723).
4. Sample will be retained for 30 days from the date of issue of Test Report.

@l‘fﬁ“’” k. P PR

Dr. Yogita Kharayat Dr. K. Ranganathan
Supervisor & Reviewer D.H. Instrumentation Lab,

| DOC: CB/CL/QR/7.8/IL - 3 i Issue No.: 04 I Revision No.: 04 1 Issue Date: 08.12.2020 I Page 01 of 01 _-I
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Central Pollution Control Board ¥t wguur fRg=or @&
Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
qier wia, T Al R, ReE-110 032
Water Laboratory (Freshwater Section) SISl SAIRIITHT (¥4 ST S(LAT)
Analysis Report fassvr srear
NABL Accreditation: ISO/IEC 17025:2017, Certificate No: TC-7723

Source of sample: River/Ground Water/Any other T3 &7 &a :7&Y/seret/3r Ground Water Report No. 3reqT & : FWL/158
Samples collected by T TR F Frer T AH Dr. Narender Sharma, Sh. Amit Kumar, Sopar  Issue Date s <y #Y fafer: 28/02/2023

Date & time of sample Collection T3 waftsror £t R/ wa gvy 1 16/02/2023

Date & time of sample receipt T3 wify it R*AfS w& qwer 1 17/02/2023

Period of sample analysis T ¥ faresrmor &t sy 17/02/2023 to 24/02/2023
Sample registration no. & date i #it Usfiseor . wd fafyr 158/Water/FW/36/2023
Test method reference Treror fafer 7 gasf APHA/BIS. Tdia=u/fismsua
Report sent to (Name & Division) 3meaT & St it it (7 oo 1) CPCB- RD Chandigarh

S. Sampling Point FWL Sample No. pH TDS coD Chloride Fluoride
No. THAT T =g I TARTET TAT &
1 169-1 799 8.0 1354 345 113 BDL
2 169-2 800 7.9 1453 140 68 BDL
3. 169-3 801 7.7 505 04 28 0.3
4. 169-4 802 8.4 Sample Finished 05 Sample Finished Sample Finished
5 169-5 803 7.7 536 06 22 0.4
6 169-6 804 8.2 546 12 25 0.4
7. 169-7 805 7.7 567 03 29 0.4
8. 169-8 806 7.8 632 03 35 0.3

Note:
Statement: Y

1. The results relate only to the samples tested. TRUrTH Faer s T THAT & Hafoa 81

All the concentrations are expressed in mg/l except pH and Conductivity (umho/cm). Ate : fra=r Tt =rersrar (umho/cm) ¥ st wvft wriwar R/, & s fr wf &)

The report shall not be reproduced except in full without written approval of the laboratory qof fdté % arffies satrerrer & iR srgeivast 3 faer siea Y wifdrs sl 78 H

SR |
3. BDL & Test methods are mentioned on back side of this report. & ¥} wer T wdteror fafer sirear & siw & Ry aw |

4. Samples will be retained only for one week after receipt of Report. Fafer et JTd E1 F =T T Fa TF HHTE a6 & oA & S |

@ —
(P.K-’Gupta)

Analyst
[ DOC: CB/CL/QR/7.8/FWL—1

2.

s p"?/—}’;l——llu

(S. M Bilal) ] ) (Dr. K. Ranganathan)
Supervisor, Reviewer & Authorised Signatory DH — Water Lab

[ Issue No.: 04 | Amendment No.: 06 | Issue Date: 22.05.2007 | Amendment Date: 19.03.2021 | Page: 010f05 |




31

421
Central Pollution Control Board $ sgur fi=or 416
Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
TR w1, §e ol 7, Regeh-110 032
Water Laboratory (Freshwater Section) ST SERTHITT (¥47=% e TATT)
Analysis Report fesmor amear
NABL Accreditation: ISO/IEC 17025:2017, Certificate No: TC-7723

S. Sampling Point [ FWL Sample No. pH TDS cob Chioride Fluoride NH;-N
No. TERTEE | T S ST ST |
Ll

9. 169-9 807 7.5 671 03 48 0.5 -
10. 169-10 808 7.6 547 05 33 0.2 i
11. 169-11 809 8.2 385 02 27 0.7 -
12, 169-12 810 7.8 496 03 21 0.3 -
13, 169-13 811 7.7 546 03 18 0.7 =
14, 169-14 812 7.6 466 BDL 19 0.4 =
15. 169-15 813 8.5 375 10 15 0.4 %
16. 169-16 814 7.6 648 03 21 0.4 -
17. 169-17 815 7.8 544 01 23 0.3 s
18. 169-18 816 8.1 324 02 15 0.4 -
19. 169-1 799A = = - 5 = 10.6
20. 169-2 800A = - = - % 4.8
21. 169-3 801A = = . - = BDL
22, 169-4 802A - - = - - 07
2. 169-5 803A - - - n - 1

Note: Al the concentrations are expressed in mg/l except pH and Conductivity (umho/cm). 7 : ftasr T TeraT (umho/cm) ¥ srffier oft wigaT R, ¥ s Hr 1 g1

Statement: Y
1. . The results relate only to the samples tested. TR Far sii= 7T TAT & Hefora g1
2. The report shall not be reproduced except in full without written approval of the laboratory o Rt % srfafes seirmerre % Rrfra stpwiva F R sreat Y wifdrs vl 7d

Sttt | '
3. BDL & Test methods are mentioned on back side of this report. =t 3t Ter wa wderer fRfY srear & sia § Ruymw §)
4. Samples will be retained only for one week after receipt of Report. Faflrar arear STt 817 ¥ a1% T et T WHTE O & qeiird T STy |

(P.K--Gupta) (S- M. Bilal) (Dr. K. Ranganathan)
Analyst Supervisor, Reviewer & Authorised Signatory DH - Water Lab

[DOC: CB/CL/QR/7.8/FWL—1 | IssueNo.: 04 | AmendmentNo.: 06 | Issue Date: 22.05.2007 | Amendment Date: 19.03.2021 | Page: 020f05 |
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. Central Pollution Control Board $#17 Tguvr fzrer 1€
TN, Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
— fREer wa, e o T, Regeft-110 032
:?;‘g; Water Laboratory (Freshwater Section) Ste STSITAT (€45 W< JTAT)

Analysis Report feaor smear
NABL Accreditation: ISO/IEC 17025:2017, Certificate No: TC-7723

S. No. Sampling Point FWL Sample No. NH;-N
bk A g A NI AAT &
2a. 169-6 804A 1.2
25. 169-7 805A EDL
26. 169-8 806A EDL
7. 169-9 807A BDL
2. 169-10 808A 4.2
2. 169-11 809A ia
30. 169-12 810A 8Ol
31 169-13 811A BDL
3. 169-14 812A ooL
33. 169-15 813A BDL
34 169-16 814A BDL
35. 169-17 815A 0.6
36. 169-18 816A BDL

Statement:

Note:  All the concentrations are expressed in mg/l except pH and Conductivity (umho/cm). Fte : ftawr T =TeraT (umho/cm) % srfRifes aft aigaT /e, & = £ 78 g1

1.
2,

3.
4.

The results relate only to the samples tested. TfRvm Faer = TQ FHT ¥ Fafia &1

The report shall not be reproduced except in full without written approval of the laboratory o Refté % sifdrfies srirrerre % fRrfRrer sreivam ¥ T srear $t wifas wRFH 7@
Fit sraft |

BDL & Test methods are mentioned on back side of this report. #t € wer wa wdterr fafY srer F @ ¥ RuTw |

Samples will be retained only for one week after receipt of Report. Haflrar smear STt €1 ¥ T2 TR et U THTE aF & AR T e |

: — 2=\ T\) W k_ .
(P. Upta)

Analyst

(S. M. Bilal) (Dr. K. Ranganathan)
Supervisor, Reviewer & Authorised Signatory DH — Water Lab

2-8,).,&3

[ DOC: CB/CL/QR/7.8/FWL—1 [ IssueNo.: 04 | Amendment No.: 06 | Issue Date: 22.05.2007 | Amendment Date: 19.03.2021 | Page: 030f05 |
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. Central Pollution Control Board ¥z sgavr fe=rr at¢
 — Parivesh Bhawan, East Arjun Nagar, Delhi-110 032

— RN W, $egg e 7, RRepeht-110 032

Water Laboratory (Freshwater Section) ST S\NTSITeIT (€45 ST WTT)

Analysis Report fawseor amrear

Source of sample: River/Ground Water/Any other g 57 &y AR/ Ground Water Report No. aear & : FWL/158
Samples collected by T wfrar wt amar =7 Ty Dr. Narender Sharma, Sh. Amit Kumar, Sopar  Issue Date st ¥ &t ffar: 28/02/2023
Date & time of sample Collection T3 warfisreor £t Rifr & 9T 16/02/2023
Date & time of sample receipt = sify £t Rifr TE gy 17/02/2023
Period of sample analysis 7w ¥ fresraor it srafy 17/02/2023 to 24/02/2023
Sample registration no. & date T it tsfiar &, e ffyr 158/Water/FW/36/2023
Test method reference Trerr fafer s st APHA/BIS. Tfrg=r/ftemrdaa
Report sent to (Name & Division) s fmr st it it (AT T ) CPCB- RD Chandigarh
S. No. | Sampling Point FWL Sample No. Colour Turbidity Boron Sulfate NO;-N
Rk SIE T T ST (Colour Unit)
AT E.
1. 169-1 799 1152 07 3.0 815 63.0
2 169-2 800 718 02 2.3 784 20.7
3. 169-3 801 BDL 02 1.3 23 9.5
4. 169-4 802 Sample Finished Sample Finished Sample Finished Sample Finished Sample Finished
5. 169-5 803 BDL 01 2.0 49 7.0
6. 169-6 804 BDL 02 1.2 46 5.1

Note:  All the concentrations are expressed in mg/I. f=: Tt wrigar farysht. ¥ = $t TEE

Statement:

1. The results relate only to the samples tested. TfRoIm Ferer i3 g 7ot & weifer E
2. The report shall not be reproduced except in full without written approval of the laboratory ot faté 3 sffies sevrerrer ¥ R g ¥ AT e i sifas sfasfa 78 $i

ST |

3. BDL & Test methods are mentioned on back side of this report. #t € wer wa wreror ey srear ¥ org & RomgE
4. Samples will be retained only for one week after receipt of Report. = fire smeaT STt B ¥ 9T T P T WA G & g <& e |

: %gﬂ '\S)
(P. upta)

X\ﬂ/\/\/ K . )35

(S. M. Bilal) (Dr. K. Ranganathan)

Analyst Supervisor & Reviewer DH — Water Lab

[ DOC: CB/CL/QR/7.8/FWL—1 | Issue No.: 04 | Amendment No.: 06 | Issue Date: 22.05.2007 | Amendment Date: 19.03.2021 | Page: 04 of 05 |
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s Central Pollution Control Board %2\ wewur fgi=or &
) : "é Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
‘1"’?} Water Laboratmﬂnmjfsalﬁro:;ﬁéﬂﬁmg;ﬂ SIS ALHAT)
CPCB .
Analysis Report fasemur aweqr
S. No. Samq[;j‘;\;g)int WF:IFI; Sample I:;;ﬂ ‘. (Cof:t::lgnit) Turbidity Boron Sulfate NO;-N
7. 169-7 805 BDL 01 2.1 43 4.2
169-8 806 BDL 01 1.9 40 4.1
169-9 807 . BDL 02 1.8 48 5.5
10. 169-10 808 BDL 01 0.8 22 5.1
11. 169-11 809 BDL 03 24 17 ) BDL
12. 169-12 810 BDL 01 1.8 31 6.3
13. 169-13 811 BDL 01 1.6 30 7.7
14. 169-14 812 BDL 01 1.7 28 4.7
15. 169-15 813 BDL 29 0.8 34 BDL
16. 169-16 814 BDL 02 1.7 42 5.7
17. 169-17 815 BDL 26 1.9 39 4.1
18. 169-18 816 BDL 01 1.2 09 BDL
Note: All the concentrations are expressed in mg/I. t: T+t aisaT /Y. ¥ s A &)

Statement: 97

1. The results relate only to the samples tested. TiRums Serer sT= g F3AT & Hie g1
2. The report shall not be reproduced except in full without written approval of the laboratory Tof ftdté % srfafts watwrerrer & RrfRr st R srear 6 s wiasfa &t &t
Sraft o

3. BDL & Test methods are mentioned on back side of this report. &t é’r QT'I'T!FI' e Rfy e S sm ¥ R § |

4. Samples will be retained only for one week after receipt of Report. Hsfér smear ST g1 % a1% TN Faw TF THTE 7 &t gora & sy |

e W K . p"in‘;;l - ”Lg
(P.K--GUpta) (S. M. Bilal) (Dr. K. Ranganathan)

Analyst Supervisor & Reviewer DH — Water Lab

[DOC: CB/CL/QR/7.8/FWL—1 | Issue No.: 04 | Amendment No.: 06 | Issue Date: 22.05.2007 | Amendment Date: 19.03.2021 | Page: 050f05 |
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Surface Water & Groung Water
S
. P
No arameter Test Method Range of Uncertainty of
Testing/Limit of Measurement +
T Conducic Detection
T | -onductivity APHA 2510-8, 23" ED. | 1-30000 pmhos/om | 280 % 10 umhos/cm
— 2017
—___ |
2| Total Dissolved Solids | APHA 2540 C, 23" Ed. 5 - 18000 mg/I 350 + 20.0 mg/|
2017
3 | Chemical Oxygen APHA 5220 B, 23" q. 5 - 200 mg/| 96 + 10 mg/|
Demand 2017
4 | Bio -Chemical Oxygen | APHA 5210 B, 23" Ed. 1-100 mg/I 40 £ 8 mg/l
Demand 2017, 4500 OC, (5 days at
20° C). IS- 3025 part
44:1993. BOD (3 days at
25°C).
5 | Chloride APHA 4500 - CI B, 23" Ed. | 5-600 mg/I 300+ 15 mg/I
2017
6 | Phosphate - P APHA 4500-PD, 23"'Ed. | 0.05 - 10 mg/I 0.3 £0.03 mg/|
2017
7 | Total Hardness APHA 2340 - C 23" kg, 10 - 900 mg/I 150 + 10.0 mg/|
As CaCO3 2017
8 | Calcium APHA 3500-CaB, 23", [2-200mg/l 50 £ 10 mg/|
- 2017
9 | Magnesium APHA 3500-MgB, 23" [ 2-200 mg/I 20 +3 mg/|
Ed. 2017
10 | Fluoride APHA 4500-F D, 23 Ed. [0.2- 10 mg/l 0.8 0.1 mg/l
2017
11 | pH APHA 4500 H'-B, 23" Ed. [ 2-14 7.24+0.18
2017
12 | NOpN APHA 4500-NO,, B, 23" | 0.01-2 mg/I 0.06 + 0.01 mg/I
: Ed. 2017
13 | NHs-N IS 3025(Part-34)- 1988, | 0.2- 20 mg/I 2.040.2 mg/l
(First reprint April-1992)
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AT PUNJAB POLLUTION CONTROL BOARD
Through email only
No. .J8.%...... Dated (2275372024
To
The Member Secretary,
Central Pollution Control Board,
New Delhi,
(mscb.cpcb@nic.in)
Subject: Minutes of meeting held on 14.02.2023 at 04.00 PM under the

chairmanship of Deputy Commissoner, Sangrur in the matter of NGT OA No.
169 / 2021 titled as H.C. Arora vs State of Punjab & Ors.

Reference: This office letter no. 708-10 dated 28.02.2023.

Find enclosed herewith the analysis results of the ground water sampling

Dekober, 20220
carried out by the Board for the month of"November 2022 & January 2023 for information

and necessary action please.
) >
C Envnronm tal Engineer

Endst. No. gbé ....... Dated /2"03 207—3

-----------------

A copy of the above is forwarded to Sh. Narender Sharma, Additional
Director, Central Pollution Control Board for information, please.

_ o\
‘ch Environmental Engineer

W

REGIONAL OFFICE INDUSTRIAL FOCAL POINT SANGRUR
Email: eerosangrur@gmail.com; Web: www.ppcb.gov.in Ph./Fax No. 01672-233475
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PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN,
NABHA ROAD, PATIALA
GROUND WATER REPORT
i- LLJﬂLl;glglory Sample No. GW 192-194/ H.0.Lab./ G.W. Monitoring/2022
2. umber ULR-TC70451800000000 .
3. Name of Industry Ground Water sample collected from the Farm Tubewells in
the vicinity of M/s Matharu Chemical, Pvt Ltd, Tehsil
Bhawanigarh, Distt Sangrur. e
4. Name of Sample collecting Officer Er. Mohit Singla, AEE
. 9. Designation of authorizing Test EE, RO,Sangrur
6. Date &Time of Sample collection 21.10.2022
7. Date &Time of Sample receipt in Lab.  21.10.2022 N
8. Period of Analysis : 21.10.2022 t0 2.11.2022 &
9. Test Methods As per relevant parts of 1S:3025/15:1622 &
Methods of APHA
Results
['Se. [ Parameters From Tubewell of Sh. | From Tubewell o@ Tubewell  of f\”s
o Kulwinder Singh S/o | Amrit Singh S/o Sh. | Super Pipes. Right
Jang Singh Rajwant Singh side  of  Matharu
Chemicals
'l 7.7 7.6 [, = FC° S
2| Electrical Conductance ps/cm 1732 1334 777
3 Chemical Oxygen Demand mg/I 274 134 ’4_&___
4 BOD mg/I 20 12 __’_iDh_’_
5 Total Hardness mg/I 620 380 ____L
6 Calcium mg/I 114 90 _____36_,‘—
7 Magnesium mg/l 81 38 .
= Lonloride mg/l 98 59 45
Sulphate mg/I 168 129 98
10| Fluoride mg/l 0.2 0.2 | BbL |
I Phosphate mg/I 0.2 BDL BDL
12 Nitrate Nitrogen mg/I . 0.7 0.5 0.2
13 Sodium mg/! 204 195 80
14 | Pottassium mg/l 15 14 10
15 | SAR 3.6 4.3 2.0
16 | Phenolic Compound mg/l BDL BDL BDL
17 | Copper mg/l BDL ) j BDL BDL
18 | Iron mg/l 045 o 040 0.25
19 | Zinc mg/I 0.18 J _; 0.17 0.10
20 | Manganese mg/I BDL B BDL BDL
21 Selenium mg/l BDL . BDL BDL
22 | Silver mg/l BDL BDL BDL
23 | Cadmium mg/| BDL BDL BDL
24 | Lead mg/l BDL BDL BDL
25 | Arsenic mg/l BDL BDL BDL
26 | Nickel mg/l BDL BDL - BDL
2 Total Chromium mg/l BDL BDL BDL

B 115 below method Detection Limit.
#/ --End of Report--
' oM\
Scientific O{/ﬁcr
yw

Endst. No: 2338 o) “%9\ Dt. 03\\\\ 2-0;;(

A copy. of the above is forwarded to the: -
1. The Chief Environmental Engineer (Water), Punjab Pollution Control Board, Ludhian
-/2/ The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-
Patiala-II
3. The Environment Engineer, Punjab Pollution Control Board, Regional Office, Sangrur.
2|V
Ass? Scientific Officer

Zanh
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PUNJAB POLLUTION CONTROL BOARD VATAVARAN BIIAVAN,
3 NABIHA ROAD, PATIALA
GROUND WATER REPORT

GW 221-224/ 1.0.Lab./ G.W. Monitoring/2022 M pY’\/

1. Laboratory Sample No.
2. ULR Number ULR-TC704518000000005653
3. Name of Industry Ground Water sample collected in the vicinity of M/s Matharu
Chemical, Pyt Lid, Tehsil Bhawanigarh, Distt Sanbluxm
4. Name of § Sample collecting Officer Iir. Mohit Singla, AL _?',_f:; ";ﬂ.”‘
5. Designation of authorizing Tcst 215, RO Sangrur }\le'”
6. Date &Time of Sample collection 29.11.2022 %
7. Date &Time of S ampk luupl in Lab.  30.11.2022 47 -v
8. Period of Analysis 30.11.2022 to 14.12.2022 RN &
9. Test Methods As per relevant parts of IS: 3025/1S:
Methods of APHA
Results g ) I =R
["Sr. | Parameters From Tubewell of mm T
no. Sh. IKulwinder | of sh. Amrit | of Sh. Dilbag
Singh S/o Jang | Singh S/o Sh. | Singh “S/o  of
Singh Rajwant Singh Jagtar Singh
tolpH 7.4 7.3 7.5
2 | Electrical Conductance
ls/cm 1922 1637 /801 /
S]l:;lmical Oxygen Demand 328 128 6 ’—1—5,
gﬂki BOD mg/l 24 13 BDL BDL
5| Total Hardness mg/I 680 520 200 360
6 | Calcium mg/l 112 112 40 67
7 | Magnesium mg/I 97 58 24 46
8 | Chloride mg/Il 116 86 24 . 80
9 [ Sulphate mg/I 212 178 92 96
10 | Fluoride mg/l 0.3 0.2 BDL 0.1
11 | Phosphate mg/I BDL BDL BDL BDL
12 | Nitrate Nitrogen mg/! 1. 0.9 BDL 0.2
13 | Sodium mg/I 240 215 78 90
14 | Pottassium mg/Il 20 15 9 12 4\
15 | SAR 4.0 4.1 2.4 2.1
16 | Phenolic Compound mg/l BDL BDL BDL BDL
17 | Copper mg/l BDL BDL BDL BDL
18 | Iron mg/l 0.72 0.61 0.12 0.34
19 | Zinc mg/Il 0.28 0.20 BDL 0.15
20 | Magnesse mg/I BDL BDL BDL BDL
21 | Selenium mg/I BDL BDL BDL BDL
2oy or mg/l BDL BDL BDL BDL
23 | Cadmium mg/Il BDL BDL BDL BDL
24 | Lead mg/l BDL BDL BDL BDL
25 | Arsenic mg/l BDL BDL BDL BDL
26 | Nickel mg/! BDL BDL BDL BDL
27 | Total Chromium mg/Il BDL BDL. BDL BDL

BDL means below method Detection Limit.

Endst. No: 24 Y70 .—'794

A copy of the above is forwarded to the -

--End of Report--

chl

o /“7/"7/’ {( “o

1. The Chief Environmental Engineer (Water), Punjab Pollution Control Board, Ludhiana
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-2, Patiala.
" The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Sangrur.

tu)ﬂ =
Asst. Scienti '?c Offirer
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: AN,
PUNJAR POLLUTION CONTROL BOARD VATAVARAN BIAVAT
NABHA ROAD, PATIALA
GROUND WATER REPORT oo
/ G.W. I\/Iomtormg/2023

o\

- Laboratory Sample No.
2. ULR Number

3. Name of Industry

4. Name of Sample collecting Officer
5. Designation of authorizing Test

GW 257-260/ 11.0.Lab.
Ul,I{-'I'C7()45180()()()()()()05851
Ground Water sample collected 1
Chemical, Pt Ltd, Tehsil Bhay "umgz
Lir. Mohit Singla, AL
II13, RO, Sangrur

[ in the vicinity of M/s Matharu
\wh, Distt Sangrut.

e LA i
AGAY =T =
09.01.2023 W

10.01.2023 , e
10.01.2023 t0 27.01.2023 - Sy

As per relevant parts of 1S:3025/18:1622 &
Methods of APHA

6. Date &Time of Sampie collection

7. Date &Time ol Sample receipt in Lab.
8. Period of Analysis

9. Test Methods

—!:?s"“f : i ‘ e e e T Tubewell of N/s
=% o LU s 1,'2’,:::5::,;ﬂ o, “Amrit | of Sh. Dilbag | Super Pipes. Right
Singh S/o  Jang Singh S/o Sh. Singh §/1- of | side ‘u‘flll\ athary
Singh Rajwant Singh | Jagtar S'"%‘L,_ C"i"i’:j_ IR
1 pH 7.4 :/—3 ) _?8 —
o] ﬁ]:/:t‘xllcql Conductance ) 1900 —_—_1846 —_,‘_igff
l(]_]l:;;nmal Oxygen Demand 302
4 1 BOD mg/l 26
5| Total Hardness mg/l 660 T
0 | Calcium mg/l 130 I
7 | Magnesium mg/l 82
8 | Chloride mg/l 163 -
9 | Sulphate mg/Il 185
10 | Fluoride mg/l K 0.?.».
11 | Phosphate mg/l E 0.6
12 | Nitrate Nitrogen mig/1 0.7
|13 | Sedium ma/1 181
14 | Pottassium mg/l . 28
15 | SAR 3.0
16 | Phenolic Compound mg/l BDL
17 | Copper mg/l BDL
18 | Iron mg/l 0.61
19 | Zinc mg/l 0.20
20 | Magnesse mg/l BDL
21 | Selenium mg/l BDL
22 | Silver mg/l BDL
23 | Cadmium mg/l BDL
24 | Lead mg/l BDL
25 | Arsenic mg/l BOL
26 | Nickel mg/l BDL
27 | Total Chromium mg/I BDL

BDL means below method Deieeiion Limit. }
--find of Report--

yLScicmii ﬂﬁz b/]

Endst. No: l?(,’g .—Lfﬁ Dt. 30 | - o

A copy of the above is forwarded to the -
1. The Chief Environmental Engineer (Walcr), Punjab Pollution Control Board, Ludhiana
2. The Senior Environtnent Buginzer, Punjab Pollution Control Board, Zoual Oflice-2, Patiala.

/./rhe Environmental Engineer, Punjab Pollution Control Board, Regional Office, Sangrur.

o

Asst, .‘p‘cienliﬁc Oilicer




Sophisticated An4Bfical Instruments Laboratories

<> Soci el'y (Registered as Society with Registrar of Firms & Societies, Punjab, Chandigarh)
Thapar Technology Campus, Bhadson Road, Patiala-147 004 (India)
: TEST REPORT
Sample ID NN/22-23/557 Date: 14.11.2022
Service No. NN/22-23/557 (01-03) | Customer's Ref. | Sample submitted by customer on dtd. 22.10.2022

Customer's name and address:

Environmental Engineer
Punjab Pollution Control Board
Regional Office, Focal Point
Sangrur{Pb)

Sample Description

Ground Water ( Sample Collected by PPCB RO Sangrur on 21.10.2022)

Condition of the sample received

O.K.

Customer's sample identification No. (if any)

Ground Water Samples collected From the Farm Tubewells located in
the vicinity of site of M/s Matharu Chemical Pvt. Ltd. Village Alorakh, Teh.
Bhawanigarh, Distt. Sangrur.
01-GW-1
02-GW-2
03-GW-5

Quantity/number of samples

2 Litereach /3

Sampling Procedure (if any), Standard/
Specification

Mode of Sampling/ Environmental Condition
During Transport

Not Applicable

Test parameters

Carbonate, Bicarbonate, Total Silica, Total Organic Carbon

Method followed

As mentioned below

Deviations (if any) N
Documents constituting this report (if any) -
Date of Receipt of Job Date of Completion of Job Total Number of Pages
22.10.2022 11.11.2022 1
TEST RESULTS
S. No. Parameters Test Method Unit Results
01 02 03
1 Carbonate as CaCO; APHA 23rd Edn. 2320 B:2017 | mg\l Nil Nil Nil
2 Bicarbonate as CaCO; | APHA 23rd. Edn. 2320 B:2017 | M9 175 222 209
3 | Total Silica as Si0, APHA 23rd. Edn.3120 82017 | ™9V | 151 12.8 156
4 Total Organic Carbon Dichromate Method N 75.7 16.8 561
O End of the report..........

Technical Manager
(Authorized Signatory)

Note: 1. The results listed refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied
Samples will be destroyed after one month (except water, wastewater) from the date of issue of the test report unless olherwise specified
This report is not Lo be reproduced wholly or in part and cannot be used as an evidence in the products is neither inferred nor implied.
court of law and should not be used in any advertising media without special permission in writing. .

4. Incase i F g tredsiy i)

W

days of the issue of test report -

Phone: +91(175) 2393552 Fax : +91(175) 2393548 Email: office.sailabs@thapar.edu, info@sailabs.org

URL: www.sailabs.org
SA/FM/CSC-11



Sophisticated An#$tical Instruments Laboratories

SOCiEty (Registered as Society with Registrar of Firms & Societies, Punjab, Chandigarh)
Thapar Technology Campus, Bhadson Road, Patiala-147 004 (India)

<

Sample ID | NN/22-23/613 f
Service No | NN/22-23/613 (01-04)

—

Date: ol = e P
Customer's Ref.___’ Sample submitted by PPCB RO Sangrur on dtd. 30.11.2022

‘Customer's name and address:

TEST REPORT B - o )
' 08122022

Environmental Engineer
Punjab Pollution Control Board
Regional Office, Focal Point
Sangrur(Pb)

Sample Description

Ground Water (Tubewells Located in the vicinity of site of M/s Matharu Chemical
Pvi. Ltd, Village Alorakh Teh. Bhawanigarh Distt, Sangrur)

Condition of the sample received

0K,

‘Customer's sample identification No. (if
any)

01- GW-1 Farm tubewell of Sh, Kulwinder Singh S/o Sh. Jang Singh, Alorakh

02- GW-2 Farm tubewell of Sh. Amrit Pal Singh S/o Sh. Rapwant Singh, Alorakh
03- GW-4 Farm tubewell of Sh. Dilbag Singh S/o Sh. Jagar Singh, Alorakh

04- GW-5 Tubewell of M/s Super Pipes, Right Side of Matharu Chemical Industry,
Alorakh

2Litereach/4 i =

_Quantity/number of samples |
Sampling Procedure (if any), Standard/
| Specificaton
Mode of Sampling/ Environmental

Test parameters _
Method followed

Not Applicable

Ca rbgnag , _B_'rcér_t_}g_r_'l_a_lg;._ Total Silica, Total Organic Carbon _
As mentioned below

Deviations (if any) ]

"Documents constituting this report (if any)

I
2. Samples will be destroned
1

el et o e s i
. +

alter one month foneepl water, wastewater from the
s report s not tohe reproduced wholls o in part and cannot be nsed as
court of s and should st be used meany ads ertang median withon special
4 Inease any recontinmation o cantents of the test report is reguired. please

Date of Receipt of Job Date of Completion of Job _ J __Total Number of Pages
30.11.2022 08.12.2022 1
TEST RESULTS
. e L = _— _.___] - I : T |
s. Parameters Test Method Unit Results '
NU. L — — P - |
01 02 03 04
1 | Carbonate as CaCO;3 APHA 23rd Edn. 2320 B:2017 | mag/l Nil Nil Nil Nil
2 | Bicarbonate as CaCOs | APHA 23rd Edn 2320 8:2017 | mgh 296 278 352 231
3 | Total Silica as Si0; APHA 23rd. Edn.3120 B:2017 | mg/l 350 347 303 345
4 | Total Organic Carbon Dichromate Method mg/l ‘ 343 157 714 854
— s
.......... End of the report..........
_ m;;,anml
Technical Manager
- : S B ) (Authorized Signatory)
Nute The results bisted refer only (o the tested simples and appheable parameters Endorsement ol products 15 neither inferred nor mmplied '

diate oF pssue o the test report unless alhers ise spectlied
an evidence i the products is neither inferred nor implicd
PCEISS 10T 11 Wi

contact the authorrzed sigmatory of the test report withim 13

Phone: +31(175) 2393552 Fax: +91(175) 2393548 Email: office. saillabs@thapar.edu, info@sailabs.org

URL: www.sailabs.org SAUFNCSC-11



Sophisticated Anﬁﬁtical Instruments Laboratories

<o SOCIE':Y (Registered as Society with Registrar of Firms & Societies, Punjab, Chandigarh)
Thapar Technology Campus, Bhadson Road, Patiala-147 004 (India)
TEST REPORT
Sample ID NN/22-23/701 Date: 16.01.2023
Service No. NN/22-23/701 (01-04) | Customer's Ref. | Sample submitted by customer on dtd: 10.01.2023 as per
letter no.62 dated 09-01-2023

Customer's name and address:

Environmental Engineer
Punjab Pollution Control Board
Regional Office, Focal Point
Sangrur(Pb)

Sample Description

Ground Water

Condition of the sample received

O.K.

Customer’s sample identification No. {if any)

GW-4

GW1

01- Farm tube well of Sh, Kulwinder Singh S/0 Sh Jang Singh, Alorakh-

02- Farm tube well of Sh.Amrit Pal Singh S0 Sh. Rajwant Singh,
Alorakh-GW-2
03- Farm tube well of Sh. Dilbag Singh S/0 Sh. Jagar Singh, Alorakh-

04- Tube well of M/S Super Pipas, Right side of Matharu Chemical
Industry, Alorakh-GwW-5

Quantity/number of samples

2 Litereach /4

Sampling Procedure (if any), Standard/
Specification

Mode of Sampling/ Environmental Condition
During Transport

Not Applicable

Test parameters

Carbonate, Bicarbonate, Total Silica, Total Organic Carbon

Method followed

As mentioned below

Deviations (if any)

Documents constituting this report (if any)

Date of Receipt of Job Date of Completion of Job Total Number of Pages
10.01.2023 17.01.2023 1
TEST RESULTS
S. Parameters Test Method Unit Results
Ne. 01(GW-1) 02{GW-2)
1 | Carbonate as CaCO3 APHA 23rd Edn. 2320 B:2017 mg/l Nil Nil
2 | Bicarbonate as CaCO; APHA 23rd. Edn. 2320 B:2017 mg/l 283 301
3 | Tatal Silica as SiO; APHA 23rd. Edn.4500 Si0,C:2017 mg/l 38.8 394
4 | Total Organic Carbon Dichromate Method mg/l 107 30.6
S. Parameters Test Method Unit Results
No.
03(GW<4) 04{GW-5)
1 | Carbonate as CaCO; APHA 23rd Edn. 2320 B:2017 mg/l Nil Nil
2 | Bicarbonate as CaCQ; APHA 23rd. Edn. 2320 B:2017 mg/l 279 240
3 | Total Silica as SiO; APHA 23rd. Edn.4500 Si0,C:2017 mg/l 335 423
4 | Total Organic Carbon Dichromate Method mg/l 3.82 7.64
«essennenENd Of the report..........
wlshy
MY Agarwal
Technical Manager
(Authorized Signatory)
Note: 1. Theresults listed refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor impicd

2.
3

4.

Samples will be destroyed after one month (except water, wastewater) from the date of issue of the test report unless otherwise specitied
This report is not to he reproduced wholly or in part and cannot be used as un evidence in the products is neither inferred nor implied
court of law and should not he used in any advertising media without specizl permission in writing,

In case any recanfirmation of coments of the test report is required, please contact the authorized signatory of the test report within 15

days O TIC 13RO TSt TepraTT

Phone: +81(175) 2393552 Fax: +91(175) 2393548 Email: office.sailabs@thapar.edu, info@sailabs .org

URL: www.sailabs.org SAVTM/CSC-11
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f——t CENTRAL POLLUTION CONTROL BOARD
%M-‘g,ﬁ TEteRuT, 99 TE Werary uiEdd HAed WA Hehr
@m‘&j MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
CP-26/15/2022-WM-I-HO-CPCB-HO 2(,3% December 26, 2022

To
The Member Secretary
Punjab Pollution Control Board
Vatavaran Bhawan, Nabha Road
Patiala — 147 001

Sub: Action Taken on remediation of contaminated site at “M/s Mahaluxmi Organo Chemical Industries,
Nabha Road, Bhawanigarh, Sangrur” as per direction of Hon’ble NGT in O.A. No. 169 of 2021, vide order
dated 31.03.2022- reg.

Ref.: PPCB letters No. 1201 dated 26.08.2022 and No. 2661 dated 21.09.2022
Sir,

This has reference to the contaminated site at “M/s Mahaluxmi Organo Chemical Industries, Nabha
Road, Bhawanigarh, Sangrur. It is to mention that the site is confirmed contaminated site and detailed
investigation of site is to be made which has also been highlighted in the 4" review meeting with SPCBs held
on 04.05.2022. Further, PPCB vide letter dated 26.08.2022 conveyed that Expression of Interest has been
published for carrying out assessment of said site.

In view of the above, it is requested to kindly provide us the status of remediation of contaminated
site at/s Mahaluxmi Organo Chemical Industries, Nabha Road, Bhawanigarh, Sangrur.

Yours faithfully,

(-
(V. P. Yadav)

Director & Head,

Waste Management Division-|
Encl.: As above

Copy to:
1. The Regional Director : For kind information and with request to
Central Pollution Control Board — Chandigarh follow-up with PPCB, please

BSNL Telephone Exchange, 2nd Floor,
Sector -49 C, Chandigarh — 160047

/

(V. P. Yadav)

‘aftaer we' qEt ST TR, feeel-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
SIHY/Tel : 43102030, 22305792, f37571'{41'§‘E/Websi‘[e : Www.cpcb.nic.in
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it
m EXECUTIVE ENGINEER W/S & SANITATION DIVISION SANGRUR
‘ RANBIR CLUB ROAD, NEAR RED CROSS OFFICE, SANGRUR
iy E-mail id xenphsangrur@yahoo.inPhone No. :- 01672-234006
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REGIONAL WATER TES4B5 LAB, SANGRUR

/ﬁ
Prem Basti, D. C Office Road, Opposite to Punjab Gramin Bank, Sangrur
rwtisangrur@gmail.com

To,

Sub Division -2 Sangrur

Sangrur

No.: RWTL/SNG/2122/2223/00195 . Dated : 29/08/2022
Subject : Testing Reports of Water Samples.

Reference: Your Letter/SRF No. 727 Dated: 08/07/2022

d here with the report of 1 Water sample/s

As per above cited subject and reference, Please find enclose
d it back to Regional Water

received on dated 09/07/2022. It is request to fill the attached feedback form and sen
Testing Lab, Sangrur

D/A: Test Report

Authorized Signatory
For, Regional Water Testing Lab, Sangrur



REGIONAL WATER TEST$@LAB, SANGRUR

Prem Basti, D. C Office Road, Opposite to Punjab Gramin Bank, Sangrur

rwtisangrur@gmail.com
[~ TEST REPORT
‘ | nce No. |No : 727 Dated : 08/07/2022
Name & Address of Customer : Customer Refere .
Sub Division -2 Sangrur Sample Submitted by Gurigbal Singh
RRTEEIID Date of Sample Receipt  |09/07/2022
Analysis Starting Date 09/07/2022
Analysis completion Date [12/07/2022
Discipline : Chemical Testing,Bacteriological Testing (Group: Water
ULR No.: Sample Type : Water
Test Report No.: |RWTL/SNG/2122/2223/00195 Date of Issue : 29/08/2022
Registration no.: |RWTL/SNG/2122/REG2223/00571 |Condition of Sample : Unsealed
Collection Point: |Water Works Quantity/Type of Bottle: |1000 ml / Amber Colored Glass Bottle
Scheme/Source: |Aloarkh(TUBEWELL) Location/Depth : Tubewell Village Alloarkh / 459 ft
Village : Aloarkh Habitation : Aloarkh
Block: Bhawanigarh District : Sangrur
Latitude : Not Mentioned Longitude: Not Mentioned
As per 15-10500:2012 (2nd
Sr. Rev.) .
Parameter Result 2 Unit Reference Method :
No Acceptable |Permissible
Limit Limit
1 Iron BDL 1.0 No Relaxation| mg/l Spectrophotometric Method
2 Sulphate 59 200 400 mg/l Spectrophotometric Method
3 Fluoride 0.11 1.0 1.5 mg/| APHA 4500 F-(23rd Ed. 2017)/IS-3025 (Part-60)
4 Nifrate 11.21 45 No Relaxation| mg/l | Spectrophotometric Method/ APHA 4500 NO3-
(23rd Ed. 2017)
3 Arsenic ND 0.01 No relaxation | mg/l | Spectrophotometric Method/ Colorimetric Method
6 Total Coliform ND Shall not be | No relaxation |MPN/100 1S-1622 MPN Method
detectable in ml.
any 100 ml
sample
7 E-Coli ND Shall not be | No relaxation | MPN/100 15-1622 MPN Method
detectable in ml.
any 100 ml
sample

This Report is issued under the following terms & Condition ;

1. The results apply to the sample as received only.

2. The sample will be destroyed after retention time unless otherwise specified specially.
3. This report is not to be reproduce wholly or in part and can't beused be as evidence in court of law.

4. Abbreviation used (TDS = Total Dissolved Solids, mg/l = milligram per liter, BDL = Below detection limit, A
Indian Standard, NT = Not Tested, NA = Not Applicable NTU = Nephelometric Turbidity Unit, RA = Reaffirme

5. * Value not available or test not performed for this parameter.
6. Tempreture condition limit: 25+5°C and Humidity condition limit:50 +20%

End of the Test Report

——

PHA = American Public Heal
d), ND=Not Detected

S I

Dr. Ramesh Jhorar
Quality Manager
Authorized Signatory

For,Regional Water Testing Lab, Sangrur

th Association, IS =
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| Olo Quality Manager
Regional Advance Water Testing Laboratory, DWSS
Phase-2, SAS Nagar, Punjab
Tel: 0172-4330340 (0)
_ - Email. rawtimohali@gmail.com
d Sub Divisional Engineer ,
TR W/S & Sanitation Sub Div No.2,
R Distt. Sangrur,
B - Punjab
» : ‘ No. 2564 D.ate: o\{{t&'(?,o').]
5 . Subject -  TestReports of water samples.
+ 3 Please find the enclosed here with the report no. KAMIL.{L‘).?%?SI.H?"
dated. ..Q‘.‘L’,bg'{lbll samples received on 26.07.2021. You are requested to fill the
>1s attached feedback form and send it to Regional Advance Water Testing Laboratory, Phase
B n 2. SAS Nagar. Mohali
” : 3 E\ D/A Test Report
Quality Manager

RAWTL, DWSS, Punjab
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Regional Advance Water Testing Laboratory (RAWTL)
Phase- 2, SAS Nagar

- [ULR-TC6388210000000224F )

4 (DNo. | RAWTLA9235/ 1994 |
t TEST REPORT
!‘ it = Chemical Testing
% r.No | Group Sample Tested in Group (Y)
s 1. | Residues in Water N
' :». ﬁ. \ Water . v
T
;_; Sample Registration No. : RAWTL/19235
KRR Sample code given by customer : Not Applicable
B Issued to:- Sub Divisional Engineer, '
WIS & Sanitation Sub Div No.2,
Distt. Sangrur,
e Punjab.
2 | SAMPLE PARTICULARS

. Letter No.855 dated 16.07.2021
: As per Annexure 4 attached
. Not Applicable
E Water
. Un-Sealed samples
: 500 ml Amber Colored G!ass bottle

Ref. Letter No.

Date of Receipt

Sample code given by customer
Name / Nature of sample

- Condition of the sample

Qty/Pkg

Sampling Method - Sample not drawn by RAWTL

Test Start Date : 27.07.2021

§ Er. Veenakshi Sharma
Ry ,«.* iy Quality Manager
toe Authorized Signatory
Ry b4 For Regional Advance Water Testing Laboratory
Note: :
« The enclosed results pertain only to the sample tested.

ising or any legal purpose without written

v

&  The report shall not be used for advert
from the Head, DWSS.

Sl e

permission o . . o
! «  This report cannot be re-produced, except when in full, without the written permission
30 S from the Head, DWSS. \ .

: “‘% 4 @  The sample shall be destroyed after one month from the date of issuc of the report.

x5

R

|~
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10000000224F

- TC63882

o

(1D No. | RAWTL19235/ 1

’ Sample Registration No. s RAWTL/19235

Sample code given by customer . Not Applicable
Test Results

Chcmical Testing

Radioactive l-'.lgmenis

‘ Parameter .WHO limit AERD limit
b (ppb) (ppb)

Permissible
Limit mg/l

ﬂ No relaxation
No relaxation

9
\ 10
5 " Anions
i s parameter Permissible
: Limit mg/l

per illion

APIA American

ﬁ)cﬁéy) %ﬂiﬂ;%mmagcr

s
(Residucs i

Method Detection

Limit (MDL)

:2012)
Method Detection
Limit (MDL) (mg/h)

BT B R
I [ et nn-‘m_
g

(Water)

Meﬂ_\od Detection
Limit (MDL) (mg/t)

i I e
Public Health Assocttion

] l' z
The paramctcrs murked with an * are not aecredited by NABL
e - —

.O/";LV

de

\ Dated nm

Standard /
Speciﬁcation/
Method
Followed
APHA-3 125B -
By [CPMS

As per
Annexure
Attached

Standard /
Speciﬁcation/
Method
Followed

As per
By ICPMS

No relaxation % f;“‘l:::::; By
400
Cations (Water)
/Calc ,//75 2t /";(_L__..-—-—— As per :
pagnesium (ME) dl 100 10 R Lot
Mw D, SR e rop —— Attached it
g/l milligram per fiwre VDL - method Jetection limt
i - Below Detection Limit

pol

i

P

Authorized Signatol'}’

APHA-3 125B -




c_.m.qoﬂmﬁaoooos#%
1D No -RAWTLI1923% ik
Dated : ¢ 7082021

Method d

&

.dnal Advance Water Testing Laboratory

DWSS, Phase-2, SAS Nagsh,

2042 (Rev 2) Ww.n:__d:.a:n

etection limit (m

punjab

cynoonga \imit - Presmissible Jimiy) mglL!

axation rolaxation| (ojaxa

tion)

Er. Veenakshi Shaima
Quality Manager
Authorised Signatory )
For Regional Advance Water Testing
Laboratory, SAS Nagar (Mohall)
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D No RAWTU/19235/{ 94
pated :64 10812021

Block Name of Sample
Village | Recelpt Date

Asper IS 10500:2012 (Rev 2): Requirement {Acceptable limit - Presmissible limit) mglt

\
P oxv
f hRegi 2l Advance Water Testing l..aboratory '
DWSS, phase-2 SAS Nagan, Punjab
! —

e M"‘"‘ P EE
i Y 3

b

;167

1((7‘1‘



